
Fixedfor 30112021it j

IN THE HIGH COURT OF PUNJAB AT CHANDIGARH
JUDICIALDEPARTMENT

RSA of 2018iOampM1
1

JoginderSingh
Vs

leiaSinghand ors

To
R no 3 Singhso Singh of House No 102

PalsoraUTChandigarh

Whereasit isprovedtothe ofthisCourt thatthe abovenamed

cannot be servedin theordinarymanner notice is herebyissuedagainst
him to appear in this Court on 30112021 personallyor throughsummons

authorizedby lawto actfor him or an Advocateof this Court to defendthe above

notedcase failingwhichit will beheardan decidedexparte
I

Given undermy handandthesealof thisCourton

Yours Faithfully

trwivil II
For Asstt RegistrarCampJ


